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[Shri Havindra Varma]
wants discussion on all, and it does 
not stand in the way of the Opposi­
tion raising any question on any Mi­
nistry, but within the time, as Is 
known and as has been the practice, 
a certain priorify has been accorded. 
I infinitely regret, therefore, that my 
hon. friend has used the words ‘con­
veniently excluded*. It is not for the 
convenience of the Government that 
anything has been exclued. I am 
sorry for these remarks.

If time can be found, we on our 
part will have no objection to the 
Communications Ministry being dis­
cussed.

MR. DEPUT Y-SPE AKER: The
question is:

‘That Ihis HoUSe 3o agree with 
the Thirteenth Repd^~of the Busi­
ness Advisory Committee presented 
to the House on the 8th March, 
1978.”

The motion was cdopted

13.46 hrs.

PASSPORTS (AMENDMENT) BILL*
THE MINISTER OF STATE IN 

THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI S. KUNDU): I beg 
to move for leave to introduce a Bill 
to amend the Passports Act, 1967.

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro­
duce a Bill to amend the Passports 
Act, 1967”

The motion was cdopted

SHRI S. KUNDU: I introduce the 
Bill.

13.47 hrs.
MATTERS UNDER RULE 377

(i) Regulation op Telephone Opera­
tors by Delhi Telephone A uthorities
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